IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :30-06-2022

Date : 30.06.2022

W (C) - (Se
1 44791/ 130.06.20 20612 S K GENE Order Dtd. at
2022 |22 e BEHERA  |RAL 2022-06-22 No-
)
WP (C) - (5e
, [44792/ [30.06.20 7407 s ® GENE Order Dtd. at
2022 22 018 BEHERA RAL 2022-06-22 No-
)
___ ) (Se
, [44793/ [30.06.20 ?gé8>2 s K GENE Order Dtd. at
2022 |22 o BEHERA  |RAL 2022-06-23 No-
)
_ (Se
, |44794/ [30.06.20 ?E{ZL/ s K GENE Order Dtd. at
2022 |22 BEHERA  |RAL 2022-06-22 No-
2012 )
___ ) (Se
5 44795/ [30.06.20 ?gég}z s K GENE Order Dtd. at
2022 |22 e BEHERA  |RAL 2022-06-24 No-
)
_ (Se
. 44796/ [30.06.20 ?iégi/ s K GENE Order Dtd. at
2022 |22 BEHERA  |RAL 2022-06-24 No-
2021 )
- ) (Se
. 144797/ [30.06.20 ?ﬁégé/ s K GENE Order Dtd. at
2022 |22 BEHERA  |RAL 2022-06-24 No-
2021 )
___ ) (Se
o 44798/ [30.06.20 ?gégé/ s K GENE Order Dtd. at
2022 |22 BEHERA  |RAL 2022-06-24 No-
2021 )
- ) (Se
5 44799/ 130.06.20 ?géié/ S K GENE Order Dtd. at
2022 |22 BEHERA  |RAL 2022-06-24 No-
2021 )
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22

WP (C) -

(Se

44800/ 130.06.20 15618/ S K GENE Order Dtd. at
2022 |22 BEHERA  |RAL 2022-06-24 No-
2021 )
_ (Se
44801/ |30.06.20 ?gégé/ s K GENE Order Dtd. at
2022 |22 BEHERA  |RAL 2022-05-06 No-
2015 )
_ (Se
44802/ 130.06.20 ?Eéi;/ s K GENE Order Dtd. at
2022 |22 BEHERA  |RAL 2022-06-21 No-
2015 )
3 (Se
44803/ |30.06.20 ?gig;/ s K GENE Order Dtd. at
2022 |22 BEHERA  |RAL 2022-06-22 No-
2015 )
_ (Se
44804/ 130.06.20 ?g;g;/ s K GENE Order Dtd. at
2022 |22 BEHERA  |RAL 2022-06-21 No-
2018 )
_ (Se
44805/ |30.06.20 25;2}2 s K GENE Order Dtd. at
2022 |22 o BEHERA  |RAL 2022-06-20 No-
)
_ (Se
44806/ 130.06.20 ?gég;/ s K GENE Order Dtd. at
2022 |22 BEHERA  |RAL 2022-06-22 No-
2012 )
_ (Se
44807/ 130.06.20 2552}2 s K GENE Order Dtd. at
2022 |22 o BEHERA  |RAL 2022-06-22 No-
)
_ (Se
44808/ |30.06.20 ggég;z s K GENE Order Dtd. at
2022 |22 o BEHERA  |RAL 2022-06-22 No-
)
_ (Se
44809/ |30.06.20 §§£§>2 s K GENE Order Dtd. at
2022 |22 o BEHERA  |RAL 2022-06-22 No-
)
_ (Se
44810/ |30.06.20 ?g;g;z s K GENE Order Dtd. at
2022 |22 o BEHERA  |RAL 2022-06-22 No-
)
_ (Se
44811/ |30.06.20 §g£g>2 s K GENE Order Dtd. at
2022 |22 o BEHERA  |RAL 2022-06-22 No-
)
44812/ 130.06.20 ?géi;; s K GENE Order Dtd. ;ie
2022 |22 0 BEHERA  |RAL 2022-06-22 2




B WP (C) - (Se
53 44813/ [30.06.20 |y .00 Is K GENE Order Dtd. at
2022 |22 o1a BEHERA  |RAL 2022-06-22 No-
)
B BLAPL- cruNa | (5€
24 44814/ 130.06.20 2701/2 P.CH.SEJ c.o COURT |Order Dtd. L at
2022 |22 090 PADA NO. 11/2022-06-29 mrsc_p [No-
16)
- WP (C) - (Se
5 44815/ 130.06.20 20833/ B.K.LENK c.0 COURT |Order Dtd. at
2022 |22 A 2+ INo. 9 |2022-06-27 No-
2014
16)
__“ WRIT | (Se
44816/ [30.06.20 "F{C)~ |x g BaRrT COURT |Order Dtd. BRANCE jat
26 12022 |22 39269/ |y €9 lvo. 3 |2022-06-28 (DIVIS No-
2021 : TON 107
BENCH) |)
_' (Se
,, 44817/ [30.06.20 gf;g}; M. K. o, |COURT |order Dtd. ZE_
2022 |22 o SWAIN NO. 3 |2022-06-28 o7
)
WRIT
WP (C) - BRANCH ;ie
44818/ [30.06.20 COURT |Order Dtd. (DIVIS |2-
28 bo22 |22 23229/ M.K.PANI 1C.0- vy 5 12022-06-28 TON TSS
BENCH- |,
1)
__' (Se
,g 44819/ [30.06.20 ?gégi; M. R. o ;gURg Order Dtd. ;E_
2022 |22 So1e | MALLA onm 2022-06-28 03
)
(Se
50 [44820/ (30.06.20 22?53; P.K.BEHE |, _  |COURT [Order Dtd. EE_
2022 |22 095 RA NO. 6 |2022-06-29 03
)
CONTC- (Se
31 44821/ 130.06.20 1765/2 S. K. c.0 COURT |Order Dtd. CONTEM |at
2022 |22 STNGH Y+ INo. 3 |2022-06-28 PT No-
022
1)
- WP (C) - (Se
32 44822/ 130.06.20 16583/ S.P.SAHO c.0 COURT |Order Dtd. at
2022 |22 0 Y+ INo. 1 |2022-06-28 No-
2021
1)
WP (C) - (Se
33 44823/ 130.06.20 21585/ R. K. o COURT |Order Dtd. at
2022 |22 MAHABHOT |~°°° |NO. 1 |2022-06-28 No-
2014 S
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41

42

43

44

45

46

WP (C) -

(Se

44824/ 130.06.20 COURT |Order Dtd. at
2022 |22 12166/ |J.8SAHOO |C.O0. o1 |5022-06-28 No-
2017
1)
WP (C) - (Se
44825/ {30.06.20 ;0 )" [R. K. - COURT |Order Dtd. at
2022 |22 MaHaBEOT C° 9 INO. 16(2022-06-28 No-
014 .
(Se
44826/ 130.06.20 V7”6)7(§)/2 U ESURg Order Dtd. at
2022 |22 : : : 2022-06-27 No-
011 OLD
1)
BLAPL- (Se
44827/ {30.06.20 [2/7507 A, K. . COURT |Order Dtd. at
2022 |22 JENA O+ NO. 11 12022-06-28 No-
022
1)
WP (C) - (Se
44828/ [30.06.20 [¢7/)° ID.P.MISH | COURT |Order Dtd. at
2022 |22 RA O+ No. 11 12022-06-28 No-
012
1)
_ (Se
44829/ 130.06.20 Vggé%o J. . ESURg Order Dtd. at
2022 |22 PRADHAN |- : 2022-06-28 No-
22 OLD 1)
(Se
WP (C) - COURT
44830/ [30.06.20 Order Dtd. at
2022 22 308/20 M. BARAL |C. NO. 3 2022-06-28 No-
22 OLD
1)
(Se
WP (C) - COURT
44831/ 130.06.20 Order Dtd. at
10048/ M.BEHERA |C. NO. 3
2022 |22 Soin oo 3 2022-06-28 T?
W (C) - CHIEF (se
44832/ {30.06.20 17 017 |5 MOHANT |, JUSTIC [order Dtd. at
2022 |22 oot O+ gvs  12022-06-28 No-
COURT 1)
WP (C) - CHIEF (Se
44833/ 130.06.20 4113/2 R.K.BARI c JUSTIC |Order Dtd. at
2022 |22 s K O+ lgvs  12022-06-28 No-
COURT 1)
WP (C) - CHIEF (Se
44834/ |30.06.20 JUSTIC [order Dtd. at
2022 |22 3123/2 D-NAYAK 1C.0. pvg  15022-06-28 No-
COURT 1)
WP (C) - CHIEF (Se
44835/ 130.06.20 JUSTIC |Order Dtd. at
2022 |22 8%4/2 N.RAO C-0- lgvs  12022-06-28 No-
COURT 1)
44836/ 130.06.20 257(;)9; S.K.PART |, SS;EC Order Dtd. ;ie
2022 |22 201277 |oa VST 12022-06-28 o




[ ] [COURT 1)
[ e (C) CHIEF (se
44837/ [30.06.20 JUSTIC Order Dtd. at
47 2022 |22 ;81;9/ A.P.DAS E'S  |2022-06-28 No-
COURT 1)
[ e (C) - CHIEF (se
44838/ 130.06.20 JUSTIC |Order Dtd. at
48 Loo2 |22 ;81;9/ B.K.PATI E'S 2022-06-28 No-
COURT 1)
[ e (C) CHIEF (se
4o [44839/ [30.06.20 )07 IDILLIP JUSTIC lOrder Dtd. at
2022 |22 007 SAMAL E'S 2022-06-28 No-
COURT 1)
__“ CHIEF (Se
44840/ [30.06.20 "E(C)~ JUSTIC |Order Dtd at
50 o2 |22 ;82;0/ B.K.PATI E'S 2022-06-28 No-
COURT 1)
[ WRIT | (Se
44841/ |30.06.20 "E(C)~ |PRASANT COURT |Order Dtd. BRANCE jat
51 090 |oo 14147/ |KUMAR vo. 16 20290628 (DIVIS [No-
2013 |JENA . TON 109
BENCH) |)
__' (Se
WP (C) - at
44842/ (30.06.20 COURT |0Order Dtd.
52 20730/ |A.P.DAS No-
2022 |22 5012 NO. 16(2022-06-28 09
)
WP (C) - CHIEF ;ie
5544843/ [30.06.20 7o 1" IDILLIP JUSTIC Order Dtd. e
2022 |22 015 | |SAMAL E'S 2022-06-23 09
COURT |
oJc- CHIEE ;ie
54 (448447 [30.06.20 (U0 | IDILLIP JUSTIC Order Dtd. e
2022 |22 594 SAMAL E'S 2022-06-28 09
COURT )
WP (C) - CHIEE ;ie
55 44845/ 130.06.20 555, |S-K.PARI JUSTIC Order Dtd. No-
2022 |22 So1s | |PA E'S 2022-06-28 09
COURT )
WP (C) - CHIEF ;ie
44846/ [30.06.20 JUSTIC Order Dtd.
56 22 |22 ;81;2/ B.K.PATI E'S  |2022-06-28 ng
COURT )
ABLAPL ;ie
5 44847/ [30.06.20 - APARESH COURT |Order Dtd. e
2022 |22 3230/2 [BHOT NO. 1 |2022-06-29
109
021 )
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59

60
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62

63

64

65

66

67

68

69

(Se

44848/ [30.06.20 ?g;g;; S.K.PARI COURT |Order Dtd. a2t
2022 |22 co1s.) oa NO. 1 |2022-06-28 e
)
(Se
WP (C) - at
44849/ 130.06.20 COURT |Order Dtd.
20732/ |A.P.DAS No-
2022 |22 o NO. 1 |2022-06-28 e
)
ABLAPL ;ie
44850/ |30.06.20 |- J. R. COURT |Order Dtd. No-
2022 |22 3227/2 |NAYAK NO. 1 |2022-06-29
109
021
)
(Se
ABLAPL |ACHYUTAN at
44851/ |30.06.20 |- ANDA COURT |Order Dtd. o
2022 |22 3214/2 |PATTANAT NO. 1 |2022-06-29
109
021 K |
ABLAPL (Se
44852/ 130.06.20 |- g;;;iSH COURT |Order Dtd. ;iIMIN at
2022 |22 3206/2 |20 NO. 1 |2022-06-29 a3 No-
021 12)
ABLAPL (Se
44853/ |30.06.20 |- P. R. COURT |Order Dtd. at
2022 |22 3203/2 |SWAIN NO. 1 |2022-06-29 No-
021 12)
ABLAPL (Se
44854/ [30.06.20 |- i;ggim COURT |Order Dtd. at
2022 22 3202/2 [t NO. 1 |2022-06-29 No-
021 12)
ABLAPL (Se
44855/ |30.06.20 |- ASUTOSH COURT |Order Dtd. at
2022 |22 3200/2 |TRIPATHY NO. 1 |2022-06-29 No-
021 12)
WP (C) - (Se
44856/ (30.06.20 501007 |5 K. PARI COURT |Order Dtd. at
2022 |22 DA NO. 1 |2022-06-28 No-
2012
12)
ABLAPL (Se
44857/ 130.06.20 |- R. K. COURT |Order Dtd. at
2022 |22 3198/2 [BARIK NO. 1 |2022-06-29 No-
021 12)
44858/ [30.06.20 "E(C)~ COURT |Order Dtd ;ie
2022 |22 20733/ [B.K.PATI NO. 1 |2022-06-28 No-
2012
12)
s
44859/ 130.06.20 ?gég;; b oDAS COURT |Order Dtd. ;te
2022 |22 o B NO. 1 |2022-06-28 No-

12)
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81

WP (C) -

(Se

44860/ 130.06.20 COURT |Order Dtd. at
2022 |22 20734/ |B.K.PATI NO. 1 [2022-06-28 No-
2012
12)
WP (C) - (Se
44861/ (30.06.20 |, o0 | Lo COURT |Order Dtd. at
2022 |22 - NO. 1 |2022-06-28 No-
2012
12)
ABLAPL (Se
44862/ 130.06.20 |- S. K. COURT |Order Dtd. at
2022 |22 3187/2 |PAL NO. 1 |2022-06-29 No-
021 12)
WP (C) - (5e
44863/ [30.06.20 |5 52)" |S.K.PARI COURT |Order Dtd. at
2022 |22 DA NO. 1 |2022-06-28 No-
2012
12)
44864/ [30.06.20 "E(C) - COURT |Order Dtd ;ie
2022 |22 19605/ M. BEHERA NO. 1 [2022-06-28 No-
2012
12)
s
44865/ 130.06.20 vlvgégg; A ROUT COURT |Order Dtd. é(lte
2022 |22 : NO. 1 |2022-06-28 No-
2012
12)
WRIT (Se
44866/ 30.06.20 259((23)6; P.K.NAYA COURT |Order Dtd. ?E‘;\s&:g ZE_
2022 |22 o1s K NO. 16/2022-06-28 o e
BENCH) |)
(Se
44867/ [30.06.20 2gé§>; D.J.NAYA COURT |Order Dtd. 2
2022 |22 s K NO. 5 |2022-06-28 e
)
(Se
WP (C) - at
44868/ |30.06.20 Order Dtd.
17047/ |C.K.ROUT cH No-
2022 |22 2012 2022-06-28 e
)
WP (C) - CHIEF ;ie
44869/ [30.06.20 |, -7 |S.K.NAYA JUSTIC [Order Dtd. e
2022 |22 Son | K E'S  |2022-06-28 e
COURT )
—— CHIEF ;ie
44870/ 130.06.20 1101/2 A.T.NAYA JUSTIC |Order Dtd. No-
2022 |22 008 K E'S  |2022-06-28 e
COURT )
44871/ |30.06.20 ggég;; P.K.SWAT ggé?ic Order Dtd. ;ie
2022 |22 o N fea | [2022-06-28 e
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192 [44882/ [30.

COURT 117
)
(Se
44872/ |30.06.20 ?gig?; b s pas COURT |order Dtd. o
2022 |22 025 NO. 11(2022-06-28 e
)
(Se
44873/ [30.06.20 ?ggg?; R.R.NAYA COURT |Order Dtd. ;E_
2022 |22 oo K NO. 11(2022-06-28 e
)
(Se
44874/ [30.06.20 |30200 1o L COURT |Order Dtd. 2
2022 |22 020 NO. 11(2022-06-29 N
)
(Se
44875/ [30.06.20 |20 o COURT |order Dtd. 2
2022 |22 099 NO. 11(2022-06-29 130
)
(Se
BLAPL- at
44876/ (30.06.20 COURT |Order Dtd.
5425/2 |A.K.RANA No-
2022 |22 s NO. 11 2022-06-29 N
)
(Se
44877/ [30.06.20 |0/ 000 1O COURT |Order Dtd. o
2022 |22 05 NO. 11 2022-06-29 100
)
(Se
44878/ [30.06.20 | o0 | COURT |Order Dtd. o
2022 |22 025 NO. 11(2022-06-29 N
)
(Se
WP (C) - at
44879/ |30.06.20 COURT |Order Dtd.
14920/ M.K.PANI No-
2022 |22 095 NO. 24(2022-06-28 N
)
(Se
WP (C) - at
44880/ |30.06.20 COURT |Order Dtd.
14958/ |M.K.PANT No-
2022 |22 099 NO. 24 2022-06-28 e
)
WP (C) - wriT | (°®
44881/ |30.06.20 15777, |F-L-MISH COURT |Order Dtd. srancy 2t
2022 |22 RA NO. 24(2022-06-28 No-
2022 -3
14)
06.20 WP (C)- |S.M.SING |C.O. |COURT |Order Dtd. |(se




93

94

95

96

97

98

2022 22 15845/ H NO. 24(2022-06-29 at

2022 No-

14)

WP (C) - CHIEF (Se

44883/ 130.06.20 12763/ D.D. JUSTIC |Order Dtd. at

2022 22 2051 MOHANTY E'S 2022-06-28 No-

COURT 14)

WP (C) - CHIEF (Se

44884/ 130.06.20 15846, [S-M-SING JUSTIC Order Dtd. at

2022 22 2022 H E'S 2022-06-29 No-

COURT 14)

WP (C) - CHIEF (Se

44885/ 130.06.20 15847/ S.M.SING JUSTIC |Order Dtd. at

2022 22 2022 H E'S 2022-06-29 No-

COURT 14)

WP (C) - CHIEF (Se

44886/ 130.06.20 JUSTIC Order Dtd. at

2022 |22 ;ggw A N DASH E'S  |2022-06-28 No-

COURT 14)

WP (C) - CHIEF (Se

44887/ 130.06.20 15gag, [S-M-SING JUSTIC Order Dtd. at

2022 22 2022 H E'S 2022-06-29 No-

COURT 14)

WP (C) - CHIEF (Se

44888/ 130.06.20 23426, BK JUSTIC Order Dtd. at

2022 22 5015 LENKA E'S 2022-06-28 No-

COURT 14)

BLAPL- (Se

44889/ 130.06.20 5490/2 M-R-SAHO COURT |Order Dtd. at

2022 22 0 NO. 11 /2022-06-29 No-
022

14)

44890/ [30.06.20 "E(C)~ COURT |Order Dtd E(lie

2022 22 19197/ |P K RATH NO. 11/2022-06-28 No-
2012

14)

BLAPL- crIMIN | (5€

44891/ 130.06.20 3564/2 |A.PARIDA COURT |Order Dtd. AL at

2022 22 025 NO. 11 /2022-06-28 MIsc-3 No-

14)

(Se

44892/ [30.06.20 ngé%/ B COURT |Order Dtd. at

2022 22 MOHANTY NO. 11/2022-06-28 No-
2012

14)

WP (C) - (Se

44893/ 130.06.20 21073/ M PATT COURT |Order Dtd. at

2022 22 NO. 11/2022-06-28 No-
2012

14)

BLAPT,~ (Se

44894/ 130.06.20 5037,/ |S-K.MOHA COURT |Order Dtd. at

2022 22 022 NTY NO. 11 /2022-06-28 No-

14)




WP (C) - CHIEF (Se
44895/ 130.06.20 JUSTIC Order Dtd. at
2022 22 3(1)24/2 A K ROUL E'S  |2022-06-28 No-
COURT 14)
(Se
44896/ [30.06.20 ?ggg?z B.R.MOHA COURT |Order Dtd. at
2022 |22 NTY NO. 11 12022-06-28 No-
022
14)
ABLAPL (Se
44897/ 130.06.20 |- RAHUL COURT |Order Dtd. at
2022 |22 3424/2 |SETHI NO. 1 |2022-06-29 No-
021 14)
BLAPL- (Se
44898/ 130.06.20 COURT |Order Dtd. at
2022 |22 2812/2 |A.K.RANA NO. 11 /2022-06-29 No-
022
14)
(Se
44899/ |30.06.20 22?5?2 D.P.MISH COURT |Order Dtd. at
2022 |22 RA NO. 11 /2022-06-29 No-
022
14)
BLAPT,— (Se
44900/ |30.06.20 0,52 |G.S.MOHA COURT |Order Dtd. at
2022 |22 NTY NO. 11 12022-06-27 No-
022
14)
ABLAPL (Se
44901/ |30.06.20 |- COURT |Order Dtd. at
2022 |22 321072 BN SAHU NO. 1 |2022-06-29 No-
021 14)
BLAPT,— (Se
44902/ 130.06.20 2827/2 P.K.BARI COURT |Order Dtd. at
2022 |22 K NO. 11 /2022-06-29 No-
022
14)
ABLAPL (Se
44903/ |30.06.20 - COURT |Order Dtd. at
2022 |22 339372 B N SAHU NO. 1 |2022-06-29 No-
021 14)
ABLAPL (Se
44904/ 130.06.20 |- A K COURT |Order Dtd. at
2022 |22 3351/2 |MOHANTY NO. 1 |2022-06-29 No-
021 14)
BLAPT,~ (Se
44905/ 130.06.20 54052 L.K.NAYA COURT |Order Dtd. at
2022 |22 K NO. 11 |2022-06-28 No-
022
14)
ABLAPL (Se
44906/ 130.06.20 |- GANESH COURT |Order Dtd. at
2022 |22 5655/2 |SAHOO NO. 25 2022-06-29 No-
020 14)
14907/ [30.06.20 *PPAFL Iy g COURT |order Dtd. (8e
2022 |22 3392/, MALLICK NO. 1 |2022-06-29 e




[ 021 14)
N BLAPT,~ (Se
1144908/ [30.06.20 [, """ [P.K.SWAI COURT |Order Dtd. at
8 12022 22 N NO. 11 /2022-06-28 No-
22
14)
WP (C) - (Se
11 |44909/ |30.06.20 4186/2 |B K DAS COURT |Order Dtd. at
9 12022 22 NO. 11 /2022-06-28 No-
013
14)
[ ABLAPL (se
12 144910/ 130.06.20 |- ARTATRAN COURT |Order Dtd. at
0 2022 22 5009/2 |A NAYAK NO. 25/2022-06-29 No-
020 14)
- ABLAPL (se
12 144911/ 130.06.20 |- BIKASH COURT |Order Dtd. at
1 12022 22 3391/2 |PARIJA NO. 1 |2022-06-29 No-
021 14)
N BLAPL- (Se
1244912/ [30.06.20 [c o, " [L.K.NAYA COURT |Order Dtd. at
2 |2022 22 K NO. 11 /2022-06-28 No-
022
14)
[ ABLAPL (se
12 144913/ 130.06.20 |- SUVENDU COURT |Order Dtd. at
3 [2022 22 3675/2 |BARIK NO. 25(2021-06-29 No-
019 14)
N BLAPL- (Se
12 [44914/ [30.06.20 |c,", > [B.R.MOHA COURT |Order Dtd. at
4 [2022 22 NTY NO. 25 /2022-06-28 No-
22
14)
[ ABLAPL (Se
12 44915/ |30.06.20 |- COURT |Order Dtd. at
5 [2022 22 3401/2 |F BEHERA NO. 1 12022-06-29 No-
021 14)
- ABLAPL (se
12 144916/ 130.06.20 |- P. K. COURT |Order Dtd. ;iIMIN at
6 12022 22 12763/ |BARIK NO. 1 12022-06-29 Mrsoq [No
2017 8)
N BLAPT— (Se
12 44917/ |30.06.20 517,20 B.R.MOJH COURT |Order Dtd. at
7 |2022 22 o5 ANTY NO. 25 /2022-06-28 No-
8)
[ ABLAPL (se
12 44918/ [30.06.20 |- ]i}'IZ;]JADE COURT |Order Dtd. ERMINA at
8 12022 22 3397/2 |] NO. 1 12022-06-29 mrsop [No-
021 16)
N RSA- (Se
12 44919/ |30.06.20 COURT |Order Dtd. SECOND |at
9 12022 22 §§3/2O D. NAYAK NO. 25/2022-06-29 APPEAL [No-
4)
13 44920/ [30.06.20 |[ABLAPL [SARAT COURT |Order Dtd. (se
0 2022 22 - DASH NO. 1 12022-06-29 at




- 3353/2 No-
021 4)
_' (Se
BLAPL-
13 |44921/ |30.06.20 COURT |Order Dtd. at
1 2022 |22 5164/2 [S.BARIK C.0. |00 11 5022-06-28 No-
022
4)
[ ABLAPL (se
13 44922/ 130.06.20 |- SARAT . COURT |0Order Dtd. at
2 2022 |22 3352/2 |DASH : NO. 1 |2022-06-29 No-
021 4)
N RSA- (Se
13 /44923/ |30.06.20 243/20 J. c COURT |Order Dtd. at
3 2022 |22 0 PRADHAN : NO. 1 |2022-06-29 No-
4)
[ ABLAPL (Se
13 144924/ |30.06.20 |- R D c COURT |Order Dtd. at
4 12022 |22 3294/2 |NAYAK : NO. 1 |2022-06-29 No-
021 4)
N RSA- (Se
13 44925/ 130.06.20 COURT |0Order Dtd. at
5 2022 22 ;’8/200 D. NAYAK 1C.0. 45 25|2022-06-28 No-
4)
N BLAPI,— (Se
13 144926/ |30.06.20 53952 B.K.PAND c COURT |Order Dtd. at
6 |2022 |22 A : NO. 11 [2022-06-28 No-
022
4)
N RSA- (Se
13 44927/ 130.06.20 COURT |0Order Dtd. at
7 2022 |22 ;’8/200 M. PANDA |C.0. |5 " 95 12022-06-28 No-
4)
[ ABLAPL (Se
13 144928/ |30.06.20 |- A c COURT |Order Dtd. at
8 2022 |22 3284/2 |MOHANTY : NO. 1 |2022-06-29 No-
021 4)
N BLAPL- (Se
13 144929/ |30.06.20 53952 M.R.BARI c COURT |Order Dtd. at
9 |2022 22 K Y INO. 11 /2022-06-28 No-
022
4)
N WP (C) - |PRASANT COURT (Se
14 144930/ 130.06.20 Order Dtd. at
0 |2022 po 15156/ |KUMAR C. NO. 3 2022-06-28 No-
2022  |JENA OLD 5
[ ABLAPL (se
14 144931/ 130.06.20 |- COURT |Order Dtd. at
1 2022 |22 328372 |G C JENA C.0- 1uq "1 12022-06-29 No-
021 4)
N WP (C) - COURT (Se
14 44932/ 130.06.20 | ], 0" GAGAN . No. 3 [order Dtd. at
2 2022 |22 o0 | [ROUT oip 2022-06-28 12?—
114 [44933/ [30.06.20 |[ABLAPL |NIRANJAN [C.O. |[COURT |order Dtd. [(se




12022

22 - SAHOO NO. 1 |2022-06-29 at
3277/2 No-
021 4)
WP (C) - CHIEF (Se
44934/ 130.06.20 8134/2 G. C. JUSTIC |Order Dtd. at
2022 |22 o BARIK E'S 2022-06-28 No-
COURT 4)
ABLAPL (Se
44935/ [30.06.20 |- SUBAS COURT |0Order Dtd. at
2022 |22 3267/2 |SAMAL NO. 1 |2022-06-29 No-
021 4)
BLAPL- (5e
44936/ 130.06.20 53972 D.K.NAYA COURT |Order Dtd. at
2022 |22 K NO. 11 2022-06-28 No-
022
4)
WP (C) CHIEF (Se
44937/ 130.06.20 g 20 [P. K. JUSTIC Order Dtd. at
2022 |22 o JENA E'S 2022-06-28 No-
COURT 4)
ABLAPL (Se
44938/ 130.06.20 |- COURT |Order Dtd. at
2022 |22 3259/ (A-RALASH NO. 1 |2022-06-29 No-
021 4)
WP (C) - (5e
44939/ |30.06.20 |5, [SUMANTA COURT |Order Dtd. at
2022 |22 DAS NO. 16(2022-06-28 No-
2013
4)
ABLAPL (Se
44940/ 130.06.20 |- S.PATTAN COURT |Order Dtd. at
2022 |22 3254/2 ATK NO. 1 [2022-06-29 No-
021 4)
(Se
44941/ |30.06.20 ?iégé/ M.K. EgURg Order Dtd. at
2022 |22 2055 | |MOHANTY oim 2022-06-28 T?—
BLAPL- (5e
44942/ [30.06.20 |C, /0> [P.K.SAHO COURT |Order Dtd. at
2022 |22 0 NO. 11 |2022-06-28 No-
022
4)
STREV- |TAPAN (Se
44943/ 130.06.20 [2 7000 | oo COURT |Order Dtd. at
2022 |22 . NAYAK NO. 21 2022-06-28 T?—
ABLAPL (Se
44944/ 130.06.20 |- J R COURT |Order Dtd. at
2022 |22 3246/2 |[NAYAK NO. 1 |2022-06-29 No-
021 4)
WP (C) - |RAKESH (Se
44945/ [30.06.20 COURT |0Order Dtd. at
2022 22 8512/2 |KUMAR NO. 24 (2022-06-28 No-
022 ROUTRAY .

4)




WP (C) -

WRIT

(Se

44946/ |30.06.20 COURT |Order Dtd. at
2022 |22 12577/ |R.R. DAS NO. 19 [2022-06-29 BRANCH 5o
2013 -3
33)
ABLAPL (Se
44947/ |30.06.20 |- P K COURT |Order Dtd. at
2022 |22 3244/2 |BARIK NO. 1 |2022-06-29 No-
021 33)
(Se
BLAPL-
44948/ 130.06.20 COURT |Order Dtd. at
2022 |22 156/20 M.BEHERA NO. 25|2022-06-28 No-
22
33)
WP (C) - (5e
44949/ 130.06.20 15288/ MANAST COURT |Order Dtd. at
2022 |22 PANDA NO. 24 /2022-06-28 No-
2022
33)
(Se
44950/ |30.06.20 222532 N SAHOO COURT |Order Dtd. at
2022 |22 : NO. 11|2022-06-29 No-
022
33)
WP (C) - (5e
44951/ [30.06.20 /¢ L7 B. N COURT |Order Dtd. at
2022 |22 SARANGI NO. 24/2022-06-29 No-
2022
33)
(Se
WP (C) - WRIT
44952/ [30.06.20 COURT |Order Dtd. at
2022 |22 12576/ |R.R. DAS NO. 19(2022-06-29 BRANCH |5o-
2013 -3
33)
BLAPL- crImMIN | (5€
44953/ 130.06.20 4385/ D.K.MALL COURT |Order Dtd. AL at
2022 |22 o1 ICK NO. 6 |2022-06-28 MTseo1 E?_
WP (C) - |AJAYA COURT (Se
44954/ [30.06.20 Order Dtd. at
2022 |22 12165/ |KUMAR NO- 3 1022-06-28 No-
2022 NAYAK OLD 5)
_ (Se
44955/ (30.06.20 ?5522/ o sonen ;gURg Order Dtd. at
2022 |22 So1s orp | [2022-06-29 E?—
WP (C) - (Se
44956/ 130.06.20 17063/ R K COURT |Order Dtd. at
2022 |22 MAHABHOT NO. 4 |2022-06-28 No-
2010 5)
ABLAPL (Se
44957/ |30.06.20 |- ﬁigiiN ;gURg Order Dtd. at
2022 |22 5382/2 : 2022-06-07 No-
SAHOO OLD
022 5)
44958/ 130.06.20 T’lﬂég(g)g; P.K.PATR COURT |Order Dtd. ;ie
2022 |22 I NO. 22/2022-06-29
2022 No-




[ ] 5)
WP (C) - (Se
1644959/ [30.06.20 |3 oo |3.D. . COURT |Order Dtd. at
9 |2022 |22 MUDULT : NO. 22 (2022-06-28 No-
2011
5)
N WP (C) - (Se
17 |44960/ |30.06.20 16010/ R K c COURT |Order Dtd. at
0 2022 |22 MAHABHOT |~ NO. 22 [2022-06-28 No-
2013
5)
- BLAPL- COURT (Se
17 |44961/ |30.06.20 2056/2 P.K.SAHO c NO. 3 Order Dtd. at
1 2022 |22 o1 0 onm 2022-06-28 No-
5)
L WP (C) - COURT (Se
17 144962/ |30.06.20 25893/ K.C. c NO. 3 Order Dtd. at
2 2022 |22 o1l | |pmnDA onm 2022-06-23 I;Ic))—
N WP (C) - COURT (Se
1744963/ [30.06.20 |5, 570" R K N 3 |order Dtd. at
3 2022 |22 013 . [MAHABHOI oip 2022-06-28 I;Ic))—
N WP (C) - COURT (Se
17 44964/ |30.06.20 15905/ A. K. c NO. 3 Order Dtd. at
4 12022 |22 o0 | |[BEHERA onm 2022-06-29 Ig]c))—
B WP (C) - COURT (Se
1744965/ (30.06.20 |1 ¢, R K . vo. 3 |order Dtd. at
5 12022 |22 5010 | [MAHABHOI onm 2022-06-28 1;;;—
[ ABLAPL (Se
17 44966/ |30.06.20 |- V. R. . ;gURg Order Dtd. at
6 2022 22 4734/2 |BEHERA : : 2022-06-28 No-
OLD
022 5)
N BLAPL- COURT (Se
1744967/ [30.06.20 |72 0 |0 opre o N0 o lorder Dtd. at
7 12022 |22 : : : 2022-06-28 No-
021 OLD
5)
B WP (C) - COURT wriT | (5©
17 44968/ |130.06.20 93842/ R.R. DAS |C. NO. 3 Order Dtd. BRANCH at
8 2022 |22 2022-06-28 No-
2012 OLD -6
26)
B WP (C) - COURT (Se
17 44969/ (30.06.20 |, cco R K . No. 3 [order Dtd. at
9 |2022 |22 MAHABHOT |~ . 2022-06-28 No-
2010 OLD
26)
N BLAPL- (Se
18 |44970/ |30.06.20 2572 /2 P.K.BARI c COURT |Order Dtd. at
0 2022 |22 K : NO. 25(2022-06-28 No-
021
26)
18 44971/ [30.06.20 [wP(C)- R K COURT |Order Dtd. (se
1 2022 22 22509/ |MAHABHOT NO. 25(2022-06-28 at




__' 2010 No-
26)
WP (C) - (Se
18 (44972/ |30.06.20 15934/ H. K. COURT |Order Dtd. at
2 2022 22 MALLICK NO. 24 (2022-06-29 No-
2022
26)
[ (se
WP (C) -
18 44973/ |30.06.20 |1 55 |S K COURT |0Order Dtd. at
3 [2022 22 BISWAL NO. 22(2022-06-28 No-
2015
26)
N WP (C) - (Se
18 |44974/ |30.06.20 11647/ ASHUTOSH COURT |Order Dtd. at
4 |2022 22 MOHANTY NO. 24(2022-06-28 No-
2022
26)
N BLAPL- crIMIN | (5€
18 44975/ |30.06.20 3676/2 |S.BARTK COURT |Order Dtd. AL at
5 [2022 22 091 NO. 11(2022-06-28 MIsc3 No
14)
N WP (C) - |ABHAYA (Se
18 144976/ 130.06.20 o0, o COURT |0rder Dtd. at
6 [2022 22 i . NO. 11/2022-06-29 No-
14)
N WP (C) - (Se
18 44977/ |30.06.20 12840/ PRASANJI COURT |Order Dtd. at
7 |2022 22 T BEHERA NO. 24(2022-06-28 No-
2022
14)
N BLAPL- (Se
18 44978/ |30.06.20 [,)'oc /> |J.R.NAYA COURT |0Order Dtd. at
8 [2022 22 K NO. 6 |2022-06-28 No-
021
14)
N WP (C) - [RAKESH (Se
18 144979/ |30.06.20 15764/ |KUMAR COURT |Order Dtd. at
9 [2022 22 025 SARANGI NO. 24 (2022-06-29 TZ;
N BLAPL- (Se
19 144980/ (30.06.20 [, S/ " |S.K.SING COURT |0Order Dtd. at
0 |2022 22 H NO. 23/2022-06-28 No-
021
14)
[ (Se
19 (44981/ 130.06.20 ?gég;/ H. K. COURT |0Order Dtd. gii;CH at
1 [2022 22 PANDA NO. 24 2022-06-29 No-
2022 -1
31)
N WP (C) - |ASHOK (Se
19 |44982/ |30.06.20 15632/ |KUMAR COURT |Order Dtd. at
2 2022 22 509 ROUT NO. 24 /2022-06-28 No-
31)
N BLAPL- (Se
19 44983/ |30.06.20 [,y /» |J.R.NAYA COURT |0Order Dtd. at
3 [2022 22 K NO. 1 |2022-06-28 No-
021
31)
119 [44984/ [30.06.20 [wp(C)- [PRADIPTA [C.O. |COURT |order Dtd. [(se




12022

22 15449/ |KUMAR NO. 24 /2022-06-29 at
2022  |[MOHANTY No-
31)
(Se
BLAPL-
44985/ 130.06.20 COURT |Order Dtd. at
2022 |22 5096/2 M.NAYAK NO. 1 |2022-06-28 No-
021
31)
BLAPL- COURT (Se
44986/ 130.06.20 1360/2 G.R.PATR NO. 9 Order Dtd. at
2022 |22 A : 2022-06-28 No-
021 OLD
31)
(Se
44987/ |30.06.20 §2?232 . DAs COURT |Order Dtd. at
2022 |22 : NO. 11 /2022-06-29 No-
022
31)
BLAPI,— (Se
44988/ 130.06.20 | /oo |G.SUNDAR COURT |Order Dtd. at
2022 |22 A NO. 11/2022-06-29 No-
022
31)
WP (C) - (Se
44989/ 130.06.20 15413/ SUDHAKAR COURT |Order Dtd. at
2022 |22 SAHOO NO. 24 (2022-06-29 No-
2022
31)
WP (C) - |PRASANT wriT | (5©
44990/ 130.06.20 |J/ool’ o COURT |0Order Dtd. eancr 2t
2022 |22 2095 |3ENA NO. 24 (2022-06-29 e No-
26)
WP (C) - (Se
44991/ |30.06.20 1,707 |A. K. COURT |Order Dtd. at
2022 |22 BISWAL NO. 24/2022-06-29 No-
2022
26)
WP (C) - (Se
44992/ |30.06.20 50070 M.R. COURT |Order Dtd. at
2022 |22 BARTK NO. 24 (2022-06-28 No-
2014
26)
WP (C) - (Se
44993/ |30.06.20 /o 2l |S. M. COURT |Order Dtd. at
2022 |22 SINGH NO. 24/2022-06-29 No-
2022
26)
WP (C) - |STTANSU (Se
44994/ 130.06.20 |1coc, oo COURT |Order Dtd. at
2022 |22 vomn | |sinen NO. 24 (2022-06-29 No-
26)
(Se
44995/ [30.06.20 ?gég;/ P.R. ESURg Order Dtd. at
2022 |22 o0 | |SWAIN oib 2022-06-29 No-
26)
(Se
44996/ |30.06.20 ?f{i;/ B. COURT |Order Dtd. gii;CH at
2022 |22 005 | |STINGH NO. 24 (2022-06-29 o No-

4)




WP (C) -

SITANSU

(Se

44997/ [30.06.20 COURT |0Order Dtd. at
15853/ |MOHAN
2022 |22 2055 lSINGH NO. 24(2022-06-29 T?
WP (C) - |SITANSU (Se
44998/ [30.06.20 [[coc ) oo COURT |Order Dtd. at
2022 |22 055 |sINGH NO. 24 (2022-06-29 i?_
CMP- (Se
44999/ 130.06.20 1085/2 R.K. COURT |Order Dtd. at
2022 |22 ROUT NO. 22 |2022-06-29 No-
019
4)
WP (C) - |STTANSU (Se
45000/ 130.06.20 15850/ |MOHAN COURT |Order Dtd. at
2022 |22 os . |sinen NO. 22 (2022-06-29 Sf—
BLAPL- |PRADEEP (Se
45001/ |30.06.20 |/ 0 e COURT |0Order Dtd. at
2022 |22 o1 MOLANTY NO. 25|2022-06-28 TT_
WP (C) - COURT wriT | (5©
45002/ 130.06.20 38953/ |J.P. KAR NO. 3 Order Dtd. BRANCH at
2022 |22 2022-06-29 No-
2021 OLD -6
16)
WP (C)- |DILLIP COURT (Se
45003/ [30.06.20 Order Dtd. at
2022 |22 4599/2 |KUMAR NO. 3 15022-06-28 No-
014 BEHERA OLD o)
_ (Se
45004/ [30.06.20 ggég}z A. ;gURg Order Dtd. at
2022 |22 MOHANTY : 2022-06-28 No-
014 OLD
16)
(Se
CMP- WRIT
45005/ [30.06.20 COURT |0Order Dtd. at
2022 |22 826/20 |D. NAYAK NO. 1 [2022-06-28 BRANCH |-
19 -1
2)
WP (C)- MR. P.C COURT (Se
45006/ 130.06.20 . to Order Dtd. at
022 s 4898/2 |CHHINCHA NO. 3 S oSt os .
017 NT OLD >
WRIT |(Se
45007/ |30.06.20 "E{O " Ipr1p1p COURT | der Dtd. BRANCH jat
2022 |22 5955/2 | aMar, NO. 3 15022-06-28 (DIVIS [No-
022 OLD TON 115
BENCH) |)
CMP- wriT | (5
45008/ |30.06.20 |5/ H.K. COURT |Order Dtd. eancr 2t
2022 |22 PANDA NO. 1 [2022-06-28 No-
19 -2
7)
45009/ [30.06.20 [wp(C)- [PRASANT COURT |order Dtd. (Se
2022 |22 10361/ |KUMAR NO. 1 |2022-06-28 at




[ 2015 JENA No-
7)
N CMP- (5e
22145010/ |30.06.20 518/20 A. c COURT |Order Dtd. at
0 [2022 |22 o MOHANTY |~ |NO. 24 2022-06-29 No-
7)
N WP (C) - COURT (5e
22 [45011/ [30.06.20 [[caor [B. K. . o, 3 lorder Dtd. at
1 2022 |22 sore | |DASH oim 2022-06-28 5?—
WP (C) - (Se
22145012/ 130.06.20 12445/ J. c COURT |Order Dtd. at
2 2022 |22 PARIDA 9 INO. 24(2022-06-29 No-
2022 7
N WP (C) - |GANESH (Se
22 145013/ 130.06.20 351/20 |CHANDRA c COURT |Order Dtd. at
3 2022 |22 Y- INo. 22/2022-06-28 No-
15 JENA 7
N We (C) - (5e
22 145014/ [30.06.20 COURT |Order Dtd. at
4 2022 22 10768/ |P.NAYAK [C.0- |0 9 |2022-06-28 No-
2012
)
N WP (C) - (Se
22 [45015/ [30.06.20 | /¢3S K. . COURT |Order Dtd. at
5 2022 |22 BISWAL Y INO. 24(2022-06-29 No-
2022 7
N cMP- wriT | (S©
22 |45016/ [30.06.20 |/ 0 [B.K. . COURT |Order Dtd. arancH 2T
6 12022 |22 NAYAK Y- INO. 24(2022-06-29 No-
22 -3
14)
R CcMP- (Se
22 145017/ 130.06.20 568/20 L.D. c COURT |Order Dtd. at
7 2022 |22 SAHOO-A |~“"°° |NO. 24 (2022-06-29 No-
22
14)
22 145018/ |30.06.20 "ELC)- COURT |Order Dtd ;ie
8 2022 |22 10768/ IN.ROUT  |C.0. |5 "9 |2022-06-28 No-
2012
14)
22 145019/ 130.06.20 "2(C)- COURT |Order Dtd ;ie
9 2022 |22 10767/ |P.NAYRK |C.0- |6 "9 |2022-06-28 No-
2012
14)
__' s
23 45020/ |30.06.20 ?gég%; CrouT o COURT |Order Dtd. ;te
0 [2022 |22 : ‘“- INo. 9 |2022-06-28 No-
2012
14)
- STREV- CHIEF (Se
23 45021/ |30.06.20 JUSTIC |Order Dtd. at
1 12022 |22 82/201 A.K.ROUL [C.0. g g 2022-06-28 No-
COURT 14)
23 [45022/ [30.06.20 [wp(C)- [M.M.PAND [C.O. [COURT |order Dtd. WRIT | (Se




|

12022

22 10971/ |a NO. 3 [2022-06-28 BRANCH |at
2018 (DIVIS [No-
IoN  |115
BENCH) |)
(Se
45023/ |30.06.20 522/20 R C c o, |COURT lorder Drd. gii;CH at
2022 |22 MarLick  © 9 lNo. 22(2022-05-20 No-
15 -6
35)
(Se
45024/ 130.06.20 ??igi/ b % gEna |GENE Order Dtd. at
2022 |22 RAL 2022-06-22 No-
2021
35)
ABLAPL (Se
45025/ 130.06.20 |- R. K. o ESURg Order Dtd. at
2022 |22 6259/2 |BARIK O B0- 7 |2022-06-28 No-
022 35)
ABLAPL (Se
45026/ [30.06.20 |- sHITISH |o o ESURg Order Dtd. ;iIMIN at
2022 |22 3824/2 -0. [NO. 2022-06-28 No-
OLD MISC-3
022 1)
ABLAPL (Se
45027/ 130.06.20 |- R. K. o ESURg Order Dtd. at
2022 |22 6257/2 |BARIK -0. [NO. 2022-06-28 No-
OLD
022 1)
ABLAPL (Se
45028/ [30.06.20 |- C.MOHANT | EgURg Order Dtd. at
2022 |22 4605/2 |Y O B0 ° |2022-06-22 No-
022 a)
ABLAPL (Se
45029/ 130.06.20 |- R. K. o ;gURg Order Dtd. at
2022 |22 6261/2 |BARIK -0. |NO. 2022-06-28 No-
OLD
022 1)
ABLAPL (Se
45030/ [30.06.20 |- R. K. - EgURg Order Dtd. at
2022 |22 6255/2 |BARIK -0. [NO. 2022-06-28 No-
OLD
022 a)
WP (C) - COURT wriT | (5©
45031/ 130.06.20 17342/ |R.DAS c.o. Ilko. 3 Order Dtd. BRANCH at
2022 |22 2022-06-29 No-
2020 OLD -5
32)
WP (C) - wriT | (S©
45032/ {30.06.20 1, =07 In. k. < o, |COURT |order Dtd. e 2t
2022 |22 SEN O+ INo. 11 12022-06-28 No-
2022 -8
39)
45033/ |30.06.20 "E(C)- COURT |Order Dtd ;ie
2022 |22 13061/ M. NAYAK |C.O. o 54 l5022-06-27 No-
2022
39)
45034/ [30.06.20 sz(OA' R. C. < o, |COURT |order Dtd. (8e
2022 |22 %09/ MUDULT NO. 9 |2022-06-28 o




[ ] 012 39)
N WP (C) - wriT | (S©
24 145035/ [30.06.20 | o0 R. K. . COURT |Order Dtd. eancH 2T
5 [2022 22 MAHABHOT |~ NO. 9 |2022-06-28 No-
2022 8
40)
N WP (C) - wriT | (5©
24 145036/ |30.06.20 15092/ R. K. c COURT |Order Dtd. BRANCH at
6 12022 22 MAHABHOT |~ NO. 9 |2022-06-28 No-
2022 -8
40)
N WP (C) - (Se
24 145037/ 130.06.20 11673/ A. K. c COURT |Order Dtd. at
7 |2022 22 MOHANTY : NO. 1 |2022-06-29 No-
2022
40)
- ABLAPL (se
24 145038/ 130.06.20 |- s.k.pasH |lc ESURg Order Dtd. at
8 12022 22 4717/2 O 0 : onm 2022-06-29 No-
022 40)
N WP (C) - (Se
24 145039/ [30.06.20 ) 420 [R. K. . COURT |Order Dtd. at
9 2022 22 DEHURY : NO. 1 |2022-06-29 No-
2021
40)
N BLAPI,— COURT (Se
25145040/ 130.06.20 3610/2 SAMIR c NO. 2 Order Dtd. at
0 12022 22 BARIK : . 2022-06-29 No-
022 OLD
40)
N BLAPL- (Se
25 145041/ [30.06.20 ', [PARSURAM |, COURT |Order Dtd. at
1 12022 22 PANDA : NO. 11 /2022-06-29 No-
2021
40)
N WP (C) - |[MANAS COURT (Se
25 145042/ 130.06.20 Order Dtd. at
> loons s 12303/ |RANAJN  |C. NO. 2 |SootT Lol e
2022 SAHOO OLD
40)
N WP (C) - COURT (Se
25145043/ [30.06.20 | 2.0 [BALARAM |, N o |order Dtd. at
3 [2022 22 SINGH : : 2022-06-29 No-
2022 OLD
40)
[ ABLAPL (Se
25 45044/ 130.06.20 |- T BAG . ;gumé Order Dtd. at
4 (2022 22 4655/2 |- : oLh 2022-06-29 No-
022 40)
N WP (C) - COURT (Se
25145045/ [30.06.20 || 2.0 [BALARAM |, No. 3 [order Dtd. at
5 [2022 22 SINGH : : 2022-06-29 No-
2022 OLD
40)
_' ABLAPL (Se
25145046/ |30.06.20 |- R.K.MALL c ESURg Order Dtd. at
6 12022 22 4625/2 |1CK : oLh 2022-06-29 No-
022 40)
25 45047/ [30.06.20 [wP(C)- [BALARAM - COURT |Order Dtd. (se
7 12022 22 12320/ |SINGH : NO. 3 |2022-06-29 at




[ 2022 OLD No-
40)
N MATA- COURT (Se
25145048/ 130.06.20 10/202 R. K. NO. 2 Order Dtd. FIRST |at
8 |2022 22 BARTK . 2022-06-28 APPEAL [No-
1 OLD 0
WP (C) - (Se
25 145049/ [30.06.20 o170 | pac COURT |0Order Dtd. at
9 |2022 |22 : NO. 25(2022-06-29 No-
2022
1)
N MATA- COURT (Se
26 145050/ |30.06.20 10/202 |KSHITISH NO. 2 Order Dtd. FIRST |at
0 |2022 |22 . 2022-06-28 APPEAL [No-
1 OLD
1)
- WP (C) - (Se
26 45051/ 130.06.20 12480/ B.K.MAHA COURT |Order Dtd. at
1 2022 22 RANA NO. 1 |2022-06-29 No-
2022
1)
- (Se
MATA-
26 145052/ [30.06.20 |75 [PRIYANKA COURT |0Order Dtd. at
2 2022 |22 ) JENA NO. 1 |2022-06-28 No-
1)
- MATA- |MANAS (Se
26 45053/ 130.06.20 70/202 |RANAJN COURT |Order Dtd. at
3 2022 |22 ) AHOD NO. 1 [2022-06-28 ?f—
N MATA- COURT (Se
26 45054/ [30.06.20 ' ' |SABYASAC ro. 5 |order Dtd. FIRST |at
4 2022 |22 HI BARIK : 2022-06-28 APPEAL |No-
19 OLD 5
- MATA- COURT (Se
26 45055/ [30.06.20 |';°"°  |SUVENDU N, 5 |order Dta. FIRST |at
5 12022 |22 BARTK : 2022-06-28 APPEAL [No-
19 OLD )
N WP (C) - (Se
26 45056/ 130.06.20 59182 D.K. COURT |Order Dtd. at
6 2022 22 SAHOO NO. 22/2022-06-29 No-
017
4)
__' (Se
MATA-
26 45057/ [30.06.20 o)), |SRINIBAS COURT |Order Dtd. at
7 12022 |22 o MOHANTY NO. 3 |2022-06-28 No-
4)
WP (C) - (Se
26145058/ |30.06.20 15111/ |a.DAS COURT |Order Dtd. at
8 |2022 |22 : NO. 25(2022-06-29 No-
2022
4)
- CRLMC- COURT (Se
26 45059/ [30.06.20 |7/ /000 (A No. 3 [order Dtd. at
9 |2022 |22 MOHANTY : 2022-05-11 No-
021 OLD 5
127 [45060/ [30.06.20 [wp(C)- |N.MAHARA [C.O. |[COURT |order Dtd. WRIT | (Se




12022

22 30655/ [NA NO. 25/2022-06-29 BRANCH |at
2021 -3 No-
28)
CONTC- (Se
45061/ 130.06.20 5525/2 |H.K.DASH COURT |Order Dtd. CONTEM |at
2022 |22 B NO. 25 2022-06-29 pT No-
022
1)
(Se
45062/ 130.06.20 ggésg/ T BAc ESURg Order Dtd. at
2022 |22 Soon orp | [2022-06-28 T?—
(Se
45063/ 130.06.20 ?gég;/ T Bac ;gURg Order Dtd. at
2022 |22 oo orp | [2022-06-28 T?—
_ (Se
45064/ |30.06.20 giég;/ R COURT |Order Dtd. at
2022 |22 B NO. 24 (2022-06-28 No-
2021
1)
WP (C) - (Se
45065/ 130.06.20 33393/ |T.BAG COURT |Order Dtd. at
2022 |22 : NO. 24 12022-06-28 No-
2021
1)
WP (C) - (Se
45066/ (30.06.20 |So/0° 6. COURT |Order Dtd. at
2022 |22 o RAOUTRAY NO. 22 |2022-06-29 No-
1)
WP (C) - wriT | (5€
45067/ 130.06.20 6510/2 A.K.MISH COURT |Order Dtd. BRANCH at
2022 |22 RA NO. 9 [2022-06-27 No-
022 -2
7)
WPC (OA (Se
45068/ |30.06.20|C) - 0K, SEN COURT |Order Dtd. at
2022 |22 1953/2 [V 0 NO. 9 |2022-06-29 No-
015 7)
(Se
WP (C) - WRIT
45069/ 130.06.20 COURT |Order Dtd. at
2022 |22 1952/2 N.K.SEN NO. 162022-06-29 BRANCH |\ _
015 “11
61)
TRP (C) (Se
45070/ |30.06.20 |- A DASH COURT |Order Dtd. at
2022 |22 172/20 [° NO. 11 (2022-06-28 No-
22 61)
(Se
45071/ 130.06.20 ggéi;/ R.K. ESURg Order Dtd. at
2022 |22 S0y | [BBRIK oip | [2022-06-29 No-
61)
WP (C) - COURT wriT | (€
45072/ |30.06.20 |3, " [P.R. no. 3 [order Dtd. arancy AT
2022 |22 oo |sWAIN orp | [2022-06-29 T No-

43)




WP (C) -

AKHAYA

(Se

45073/ |30.06.20 COURT |Order Dtd. at
9183/2 |KUMAR
2022 |22 3o ranma NO. 24 |2022-06-29 No
43)
(Se
45074/ |30.06.20 ?gég;/ T emnoo ;gURg Order Dtd. at
2022 |22 : : 2022-06-27 No-
2022 OLD
43)
(Se
45075/ 130.06.20 ?gégg/ 5 a0 ESURg Order Dtd. at
2022 |22 : : 2022-06-27 No-
2022 OLD
43)
ABLAPL (Se
45076/ |30.06.20 |- S ESURg Order Dtd. at
2022 |22 3317/2 2: 7 12022-06-28 No-
022 43)
(Se
45077/ |30.06.20 iiigsz MITHUN COURT |Order Dtd. at
2022 |22 DAS NO. 17 |2022-06-29 No-
022
43)
s
45078/ 130.06.20 ?géi;; T eanoo COURT |Order Dtd. ;te
2022 |22 : NO. 17 2022-06-27 No-
2022
43)
(Se
45079/ |30.06.20 ?gég;/ G. C. EgURg Order Dtd. at
2022 |22 Seos!! [parIx o 2 12022-06-29 No-
43)
_ (Se
45080/ |30.06.20 ?gég;/ p. ;gURg Order Dtd. at
2022 |22 BEHERA : 2022-06-29 No-
2022 OLD
43)
W (C) - (5e
45081/ {30.06.20 g0 " [p. 1. COURT |Order Dtd. at
2022 |22 MISHRA NO. 1 |2022-06-29 No-
022
43)
WP (C) - (5e
45082/ 130.06.20 14882/ J.C. COURT |Order Dtd. at
2022 |22 BARAL NO. 2 |2022-06-29 No-
2022
43)
45083/ [30.06.20 "E(C)- COURT |Order Dtd ;ie
2022 |22 12321/ |B. SINGH NO. 2 |2022-06-29 No-
2022
43)
45084/ |30.06.20 "E(©)- COURT |Order Dtd ;ie
2022 |22 24529/ |T. SWAIN NO. 1 |2022-06-29 No-
2021
43)
45085/ 130.06.20 ?gégé; p. ;gURg Order Dtd. gii;CH ;ie
2022 |22 rona’! BEHERA 2o 2 12022-06-29 o o




] 38)
_ (Se
29 145086/ |30.06.20 ?gigi/ S.K. COURT |Order Dtd. at
6 12022 |22 MOHANTY NO. 25(2022-06-29 No-
2021
38)
__' } (Se
29 145087/ |30.06.20 ?g?ig/ s marTx COURT |Order Dtd. at
7 |2022 |22 : NO. 11|2022-06-29 No-
2021
38)
[ } (Se
29 145088/ |30.06.20 ?g?fi/ R.K. COURT |Order Dtd. at
8 12022 |22 MALLICK NO. 11/2022-06-29 No-
2021
38)
- ABLAPL (se
29145089/ 130.06.20 |- ﬁII;HRA B ESUR;‘ Order Dtd. at
9 12022 |22 5929/2 |3 oin . [2022-06-29 No-
022 38)
N CRLA- COURT (Se
30 45090/ {30.06.20 )00 M.K. o, o [order ptd. at
0 12022 |22 MOHANTY : 2022-06-28 No-
22 OLD
38)
N WP (C) - COURT (Se
30 45091/ [30.06.20 |1, 50" |S.K.BHAN no. 5 |order ptd. at
1 12022 |22 JADEO : 2022-06-27 No-
2022 OLD
38)
___ } (Se
30 45092/ [30.06.20 ?fég;/ p. EgURg Order Dtd. at
2 2022 |22 BASTIA : 2022-06-27 No-
2022 OLD
38)
N WP (C) - COURT (Se
30 145093/ |30.06.20 14962/ S.K.BHAN NO. 2 Order Dtd. at
3 2022 |22 JADEO : 2022-06-27 No-
2022 OLD
38)
___ } (Se
30 45094/ [30.06.20 2?;5;/ T e EgURg Order Dtd. at
4 2022 |22 : : 2022-06-28 No-
2021 OLD
38)
N WP (C) - COURT wriT | (5©
30 45095/ [30.06.20 Order Dtd. at
15698/ |B. SINGH NO. 2 BRANCH
5 2022 |22 2022-06-29 No-
2022 OLD -1
31)
- e (C) - CHIEF (se
30 45096/ [30.06.20 JUSTIC [order Dtd. at
6 |2022 |22 ;3?85/ K.K.JENA E'S  |2022-06-27 No-
COURT 31)
N WP (C) - wriT | (S€
30 {45097/ 130.06.20 35558/ ADAM ALT COURT |Order Dtd. BRANCH at
7 |2022 |22 KHAN NO. 17|2022-06-29 No-
2020 -5
22)
30 [45098/ [30.06.20 [wp(C)- K. JENA CHIEF |Order Dtd. (Se
8 12022 |22 13208/ [°°% JUSTIC 2022-06-27 at




2010 E'S No-
COURT 22)
N WP (C) - I
30 45099/ |30.06.20 20074/ M/S.ADAM c COURT |Order Dtd. BRANCH at
9 |2022 |22 ALT KHAN |=° NO. 1 |2022-06-29 No-
2019 -5
20)
[ ABLAPL (se
31 45100/ |30.06.20 |- gg{ggSH - ESURg Order Dtd. at
0 |2022 |22 15566/ | % : oLh 2022-06-28 No-
2021 20)
_' ABLAPL (Se
31 45101/ |30.06.20 |- A. K. . EgURg Order Dtd. at
1 |2022 |22 13238/ |MOHANTY : oim 2022-06-28 No-
2021 20)
[ ABLAPL (Se
31 45102/ |30.06.20 |- M. K. . ESURg Order Dtd. at
2 2022 |22 4351/2 |SAHU : oib 2022-06-28 No-
021 20)
- ABLAPL (se
31 45103/ |30.06.20 |- ﬁﬁﬂgg . ESURg Order Dtd. at
3 2022 |22 2738/2 : : 2022-06-28 No-
095 MOHANTY OLD 20)
[ ABLAPL (Se
31 45104/ |30.06.20 |- M. K. . ESURg Order Dtd. at
4 2022 |22 3237/2 |SWAIN : oib 2022-06-28 No-
022 20)
- ABLAPL (se
31 45105/ [30.06.20 |- SUSANTA COURT | Ger Dtd. CRIMIN | ¢
5 2022 |22 722072 [FUMAR C- NO. 9 15022-06-28 AL No-
ROUT OLD MISC-1
022 5)
[ ABLAPL (Se
31 45106/ |30.06.20 |- P.K.PARH | ;gURg Order Dtd. at
6 |2022 |22 2942/2 |1 : oim 2022-06-28 No-
022 5)
- ABLAPL (se
31 145107/ |30.06.20 |- H. K. c ESURg Order Dtd. at
7 12022 |22 4408/2 |PATRA : . 2022-06-28 No-
OLD
022 5)
_' ABLAPL (Se
31 45108/ [30.06.20 |- A K. ROUT |c ESURg Order Dtd. at
8 |2022 |22 6149/2 [0 : oim 2022-06-28 No-
022 5)
[ ABLAPL (se
31 45109/ |30.06.20 |- . mazar lo ESURg Order Dtd. at
9 |2022 |22 2911/2 [ ° : oim 2022-06-28 No-
022 5)
[ ABLAPL (Se
32 [45110/ |30.06.20 |- J.MOHAPA | ;gURg Order Dtd. at
0 |2022 |22 6154/2 |TRA : oim 2022-06-28 No-
022 5)
32 [45111/ [30.06.20 [ABLAPL |[D.K.DAS [C.O. |[COURT |order Dtd. CRIMIN | (Se




12022

22 - NO. 9 |2022-06-28 AL at
6205/2 OLD MISC-1 |No-
022 8)
ABLAPL (Se
45112/ 130.06.20 |- NIRANJAN ;gURg Order Dtd. at
2022 |22 1890/2 |SAHOO : 2022-06-28 No-
OLD
022 8)
ABLAPL (Se
45113/ |30.06.20 |- « sETHI ESURg Order Dtd. at
2022 |22 6007/2 |3 oo 7 |2022-06-28 No-
022 8)
ABLAPL (Se
45114/ 130.06.20 |- COURT |Order Dtd. at
2022 |22 3379/ |b+SAHOO NO. 1 |2022-06-29 No-
021 8)
ABLAPL |JAYAKRIS (Se
45115/ |30.06.20 |- HNA ESURg Order Dtd. giIMIN at
2022 |22 6001/2 MOHAPATR 2o 7 |2022-06-28 N a3 No-
022 A 12)
ABLAPL (Se
45116/ (30.06.20 |- M. NAYAK ESURE‘ Order Dtd. at
2022 |22 6018/2 [ oo 7 2022-06-28 No-
022 12)
ABLAPL (Se
45117/ 130.06.20 |- SAMIR ESURg Order Dtd. iiIMIN at
2022 |22 6011/2 |BARIK 2o 7 |2022-06-28 N a3 No-
022 12)
ABLAPL (Se
45118/ |30.06.20 |- G.C.MOHA ;gURg Order Dtd. at
2022 |22 5936/2 |NTY oo 7 2022-06-28 No-
022 12)
ABLAPL (Se
45119/ [30.06.20 |- iﬁOUDHUR EgURg Order Dtd. ERMINA at
2022 |22 6197/2 |- oo [2022-06-28 sy NO-
022 16)
RSA- (Se
45120/ |30.06.20 COURT |Order Dtd. SECOND |at
2022 |22 i§8/20 D.NAYAK NO. 25|2022-06-29 APPEAL |No-
1)
ABLAPL (Se
45121/ [30.06.20 |- EﬁMANT ;gURg Order Dtd. at
2022 |22 6196/2 |0 1y oo 7 2022-06-28 No-
022 1)
ABLAPL (Se
45122/ 130.06.20 |- S.PATTAN ESURg Order Dtd. at
2022 |22 3324/2 |AYAK oo [2022-06-28 No-
022 1)
BLAPL- |PRADEEP CRMINA (Se
45123/ 130.06.20 COURT |Order Dtd. at
2022 |22 1586/2 |KUMAR NO. 11|2022-06-29 L No-
022 MOHANTY : MISC-2

17)




ABLAPL (Se
45124/ [30.06.20 |- L enHOO EgURg Order Dtd. ;iIMIN at
2022 |22 5435/2 |°° : 2022-06-28 No-
OLD MISC-1
022 5)
(Se
45125/ |30.06.20 ?2?532 s. K. COURT |Order Dtd. at
2022 22 SAHOO NO. 11|2022-06-29 No-
022
5)
ABLAPL (Se
45126/ 130.06.20 |- UNMESH COURT | Ger Dtd. CRMINA | ¢
2022 |22 6116/2 |CHANDRA NO. 9 1)022-06-28 L No-
022 JENA OLD MISC-2 16)
WP (C) - (Se
45127/ |30.06.20 [t ©)7 3. R. COURT |Order Dtd. at
2022 |22 SENAPATI NO. 22 |2022-06-29 No-
2022
16)
ABLAPL (Se
45128/ [30.06.20 |- K. DASH ESURg Order Dtd. at
2022 |22 6207/2 [F-K- 2o 7 |2022-06-28 No-
022 16)
WP (C) - MAHIMANA (5e
45129/ 130.06.20 15421/ |NDA COURT |Order Dtd. at
2022 |22 vt el NO. 22 |2022-06-29 No-
16)
W (C) - (5e
45130/ [30.06.20 7¢ 07 M. . COURT |Order Dtd. at
2022 |22 MOHANTY NO. 22 |2022-06-29 No-
2022
16)
ABLAPL (Se
45131/ |30.06.20 |- R.K.MALL ;gURg Order Dtd. at
2022 |22 6210/2 |1CK oo 7 |2022-06-28 No-
022 16)
WP (C) - wrrT | \5©
45132/ [30.06.20 Jc 717 (GAGaN COURT |Order Dtd. nney At
2022 22 ROUT NO. 22 |2022-06-29 No-
2022 -5
22)
ABLAPL (Se
45133/ [30.06.20 |- R EgURg Order Dtd. at
2022 |22 620472 [F 2o 7 |2022-06-28 No-
022 22)
TRPCRL (Se
45134/ [30.06.20 |- ASHUTOSH COURT |Order Dtd. SR at
2022 |22 37/202 |MOHANTY NO. 11|2022-06-29 No-
MISC-3
2 18)
TRP (C) (Se
45135/ 130.06.20 |- BALARAM COURT |Order Dtd. M. J.C at
2022 |22 98/202 |STNGH NO. 11 |2022-06-28 J-Ce o
2 1)
45136/ [30.06.20 “PPAFL IRk mary, ESURg Order Dtd. ;ie
2022 |22 so10/2 |TCK oo [2022-06-28 o




| 02 | | T
ABLAPL (Se
34 45137/ |30.06.20 |- A.K.MOHA ESURg Order Dtd. at
7 12022 22 6238/2 INTY . 2022-06-28 No-
OLD
022 1)
_' ABLAPL (Se
34 45138/ (30.06.20 - C.R.SATA FoOR? lorder pta. at
8 |2022 22 6167/2 PATHY . 2022-06-28 No-
OLD
022 1)
- CONTC- |BIJAY (Se
34 145139/ |30.06.20 2463/2 |KUMAR COURT |Order Dtd. at
9 |2022 22 NO. 22 (2022-06-29 No-
022 DAS 0
[ ABLAPL (se
35145140/ |30.06.20 |- P.K.BARI ESURE‘ Order Dtd. at
0 |2022 22 6179/2 K onm 2022-06-28 No-
022 1)
- ABLAPL (Se
35 145141/ [30.06.20 |- M.R.SAHO ESURg Order Dtd. at
1 2022 22 6171/2 |0 oip 2022-06-28 No-
022 1)
N WP (C) - (Se
35 145142/ [30.06.20 120 |S. K. COURT |Order Dtd. at
2 |2022 22 BISWAL NO. 22 (2022-06-29 No-
2022
1)
[ ABLAPL (se
35 145143/ [30.06.20 |- M.R.SAHO ESURg Order Dtd. at
3 12022 22 6173/2 |0 onm 2022-06-28 No-
022 1)
N WP (C) - (Se
35145144/ |30.06.20 14053/ J. R. COURT |Order Dtd. at
4 12022 22 KAR NO. 11 (2022-06-29 No-
2022
1)
N WP (C) - |RADHA (Se
35 145145/ (30.06.20 |1, 000 |0 o COURT |Order Dtd. at
5 [2022 22 2099 lnAvaK NO. 22 (2022-06-29 Tc);—
[ ABLAPL (Se
35 145146/ |30.06.20 |- M.R.SAHO ESURg Order Dtd. at
6 |2022 22 6187/2 |0 oLh 2022-06-28 No-
022 1)
N WP (C) - RADHA (Se
35145147/ (30.06.20 |1, 000 |0 COURT |Order Dtd. at
7 12022 22 209p . INAvAK NO. 22(2022-06-29 Ifc)a—
_' ABLAPL (Se
35 145148/ (30.06.20 |- M.K.MOHA EgURg Order Dtd. at
8 |2022 22 6002/2 INTY oLh 2022-06-28 No-
022 1)
35 45149/ [30.06.20 |cRLMP- [J. R. COURT |Order Dtd. (Se
9 |2022 22 1210/2 |NAYAK NO. 17 (2022-06-29 at




_' 022 No-
1)
[ ABLAPL (se
36 145150/ [30.06.20 |- M.K.MOHA c ;gURg Order Dtd. at
0 |2022 22 6145/2 INTY : onm 2022-06-28 No-
022 1)
N BLAPT,~ crimIN | (°€
36 145151/ (30.06.20 [0, " |SUBHASIS |, COURT |Order Dtd. L at
1 2022 22 H DASH : NO. 22 2022-06-29 No-
018 MISC-3
14)
_' ABLAPL (Se
36 145152/ [30.06.20 |- J.R.NAYA c ;gURg Order Dtd. at
2 2022 22 6193/2 K : onm 2022-06-28 No-
022 14)
N WP (C) - wriT | (5©
36 145153/ [30.06.20 /.01 [R. K. . COURT |Order Dtd. mancH 3T
3 12022 22 MAHABHOT |~ NO. 22(9999-12-31 No-
2022 -3
14)
[ ABLAPL (se
36 145154/ [30.06.20 |- S.K.BHAN | ESURg Order Dtd. at
4 12022 22 6118/2 |JADEO : o 2022-06-28 No-
022 14)
[ ABLAPL (Se
36 [45155/ |30.06.20 |- o x.oasH |o ESURg Order Dtd. at
5 12022 22 2737/2 [F0 : onm 2022-06-28 No-
022 14)
N WP (C) - (Se
36 145156/ (30.06.20 |/, ., [NIRANJAN | COURT |Order Dtd. at
6 (2022 22 SAHOO : NO. 22(2022-06-29 No-
2022
14)
N WP (C) - (Se
36 145157/ |30.06.20 12259/ S. C. c COURT |Order Dtd. at
7 12022 22 DAS : NO. 22 (2022-06-29 No-
2022
14)
[ ABLAPL (se
36 145158/ |30.06.20 |- G.SAHOO o ESURg Order Dtd. at
8 |2022 22 2661/2 |°° : onm 2022-06-28 No-
021 14)
N WP (C) - ASWINT (Se
36 145159/ [30.06.20 COURT |Order Dtd. at
9 |2022 22 19456/ |KUMAR C- NO. 22 2022-06-29 No-
2020  |MOHANTY : 1)
[ ABLAPL (se
37 145160/ [30.06.20 |- S.K.BHAN c ESURg Order Dtd. at
0 |2022 22 1535/2 |JADEO : onm 2022-06-28 No-
022 14)
N WP (C) - (Se
37 145161/ [30.06.20 [, 0 |AMRESH | COURT |Order Dtd. at
1 2022 22 MOHANTY : NO. 24 (2022-06-29 No-
2022
14)
137 [45162/ [30.06.20 [ABLAPL [RAHUL  [C.O. [COURT |order Dtd. [(se




12022

22 - SETHI NO. 9 |2022-06-28 at
6199/2 OLD No-
022 14)
ABLAPL (Se
45163/ 130.06.20 |- S SEHERA EgURg Order Dtd. at
2022 |22 118372 |7 o7 2022-06-28 No-
022 14)
ABLAPL (Se
45164/ [30.06.20 |- RAHUL ESURg Order Dtd. at
2022 |22 6198/2 |SETHI oo 7 |2022-06-28 No-
022 14)
ABLAPL (Se
45165/ 130.06.20 |- T sErERA ESURg Order Dtd. at
2022 |22 106/20 |9° 2: 7 12022-06-28 No-
22 14)
ABLAPL (Se
45166/ |30.06.20 |- P.K.MISH ESURg Order Dtd. at
2022 |22 6160/2 |RA 2o 7 |2022-06-28 No-
022 14)
ABLAPL (Se
45167/ |30.06.20 |- P_K.JENA ESURE‘ Order Dtd. at
2022 |22 6125/2 0K o: 7 12022-06-28 No-
022 14)
ABLAPL (Se
45168/ 130.06.20 |- BALARAM ESURg Order Dtd. ERMINA at
2022 |22 6166/2 |SINGH 2o 7 |2022-06-28 s No-
022 16)
ABLAPL (Se
45169/ 130.06.20 |- < oasH ;gURg Order Dtd. ERMINA at
2022 |22 5955/2 |°° 2: 7 12022-06-28 N rac_g NO-
022 15)
ABLAPL (Se
45170/ [30.06.20 |- A.K.NAYA ESURg Order Dtd. ERMINA at
2022 |22 5955/2 K 2o 7 |2022-06-28 s No-
022 15)
ABLAPL (Se
45171/ 130.06.20 |- « sETHT ;gURg Order Dtd. at
2022 |22 6200/2 R a0: 7 12022-06-28 No-
022 15)
ABLAPL (Se
45172/ [30.06.20 |- o oas ;gURg Order Dtd. ERMINA at
2022 |22 6123/2 [B° oo: 7 12022-06-28 nac_p NO-
022 16)
ABLAPL (Se
45173/ 130.06.20 |- ?Siii ESURg Order Dtd. giIMIN at
2022 |22 6249/2 >0 oo 7 |2022-06-28 sc_q [No-
022 8)
ABLAPL (Se
45174/ [30.06.20 |- K. N. ;gURg Order Dtd. ;iIMIN at
2022 |22 6248/2 |SAHOO : 2022-06-28 No-
022 OLD MISC-1 8)




CRLMP-

(Se

45175/ 130.06.20 7o o [R. K. COURT |Order Dtd. at
2022 |22 SAHU NO. 17/2022-06-29 No-
022
8)
WP (C) - (Se
45176/ |30.06.20 [13, 207 [P. K. COURT |Order Dtd. at
2022 |22 JENA NO. 22 (2022-06-29 No-
2022
8)
WP (C) - (Se
45177/ |30.06.20 |/ 5, -, [NIRANJAN COURT |Order Dtd. at
2022 |22 MALLICK NO. 22 |2022-06-29 No-
2022 5
WP (C) - (Se
45178/ |30.06.20 |)5,>)" INIRANJAN COURT |Order Dtd. at
2022 |22 MALLICK NO. 22 /2022-06-29 No-
2022
8)
(Se
45179/ |30.06.20 §§§¥52 AT COURT |Order Dtd. at
2022 |22 NAYAK NO. 17/2022-06-29 No-
022
8)
WP (C) - (Se
45180/ |30.06.20 )5, 1" INIRANJAN COURT |Order Dtd. at
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